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: Dgai:-chibf Secretary,

S5 THiE has reference to the ongeing' 8-KYG  process: for all beneficlarise under the:
' Rational Food Sccurity Act (NFSA), which started more thai two years ago. In this regard,
this Cepartment vide let'ar dated 17.03.2023 has raquestad sl Slates/UTs 1o take immediaie
steps to undertake an e-KYC campalgn, with the help of relevant stakeholdars in order io
, compicte the 100% eKYC of @il bengzficiariea under NFSA, .. . . ., it
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‘2. Further; for compliance with-the Hon'ble: Supremia Court order(s) in the mattr of "Ma
:,:-;F;._ £4/2022 in -SMW (C) No. €/2020 fifled In Rei Prodlems and Miseries of Migrant
“.[abourers; all States/UTs have been requested to dothe needful -as directad by the Hon'ble
. Supreme Court, for carrying out e-KYC exsrclee of beneficiaries and deleting inelig ble,

- . duplicale, or silent ration cards, ete. for Iighth!It'al‘gﬂhghgi_f__ﬂ:_lg:J:i_&n&.ﬂni_a_ri_qs.r_.gq';fgr.NFSa, R
L ' 3 - =B E ¥ e S
3. _As above, in this regard, all Slates/ UTs were repeatedy réquested vide léttars dated
. G6/01/2024, 16/01/2024, 18/01/2024, 25/01/2024, S1/0°72024, 21/02/2024,  05/04/2024,
- 11062024, 13/06/2024, 25/07/2024, 06/33i2024 and 09/10/2024.t0 complote ¢-KYC exercisa
i -of benglicianies for their rightiul targeting, LA AT L VA i e

2 ':_I_‘u make the ©KYG process even moie converient, beneficiaries can now complets:
* thelr-&-KYC-from any State or UT without the need 10 travel ail the way to thair heme State'.
1,2 This move would be particularly benefici al for migrant workers, saving them the inconvenlencs.
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© 5. © | Howsver, despile the above, it has bga’r‘; chserved that the angoing e-KYC process for
~all beneficlaries under the National Food Sacurity #Act (NESA) siill needs o be ‘comploted to.
 ‘achievo-100% #:HYG-mﬁliani:E.In-mun-ﬁtalEﬂJT--i,.;‘.:"HL. ere it g R
,.—e -."'f-."’; :‘::‘ - L o ' : T Al .-‘ E _ "._- L .'i -'; - I-.': =1 -'-"":-'J gt %
6. In view of'the abbvs, pieaso issue racass; u J0-the Depariment of Food;
Civil Supply of your State/UT to complets Hm-_a-tc‘fc,p_rgpqsslqu:a!l beneficiaries under the
MNationzl Foot Sezurity , 2 (oA urgently. ot T S e

‘Wil regards, ©
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